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It is said:

[Faw: is like' a hindi wite;, whoer walks 10
steps behind the preperaion ol Grme:

\We liave 10) chiange tiis notion, and
prepare.  ourselves:  to.  lace the
technological challenges:



OPPORTUNITY TO CHANGE

Peopleliave a stereo=typeds view,
dbeui IDistrict Courish BEeimg  slow,
Figia ana secretive.

[nionmation &z (Eemmunicaiion
llechinology: can' [elp: sk changes tiis
[mpression and" Eoeuris: can became
more eificient, tast, responsibie and

user rriendly.
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Stakeholders in Courts

> Juiclges
S ETEgants

 IEawWers

Court Staff
General Public

(Government



INFORMATION & COMMUNICATION
TECHNOLOGY IMPLEMENTATION

= INienmanon &2 Eommunicateons Frechnelogyais
available e VarieLs, uses in IDistrict JdiCiany
and" allied" areds, ands s some 01 thie IDISiic
(EorS It 1S alfeady, N Openation.

S nionmation & @Commimnication Technoloegy
implementation in District CounisHis, pessible
i the areas mentioned hereinaiter:.



Video-Conferencing

Trechnique

> @ouriistconnecied oy thesJans by ISIDINFIETEs, andhai:
Dot hErends a camerar unitsandsa display st like;
20 VA S Crieent is, proyvided with recording iacility ai
[he @ouri-s end:

“Under=inal is producedsat uhe Jailk end. Fhe - Judge,
[CawWa/ers and wilnesses: eic. remain present: i thie
(@01t and regular irial isfconducied.

> The judicial remand of the ndersimalscan: alser e
extended without physically producing him i (@oLrt.



A Model Video Conferencing Court




Video-Conferencing
Benefits

> Dreaded crimimals cant be! tried with et risk:

> Thialfisiexpedited with ise ol this facility

= Cost and mAnpOWER 1N Producing undenirialss only,
IO iemAand EXIEnsion can e saved

= Viultipler trialst ol an accused lodged -in: one jail s
possible in different states

> Evidence of witnesses unable o come to Court cam
berecorded

> In child sexual offences, minor witness can be
screened from the accused by iise oi this Tacility



Video-Conferencing
Practical Aspects

> Jldicrals remands extension  off  Undertmalss s
direadysdene i Delhi; Hyderabad éz Bangalone

= ial ol Aceused Telgitlodgeds i Pune Jailis
conducied simulaneously i moest ei-the\states, by,
[SIngVideo-conterencing tacility,

> Possibility ol ieconding evidence oi Bharti Yaday,
i Nitish Katara miurder case is Demg exploned



Data Management

Trechnigue

> [Datarishcapiiired ats the Hlimgsstage in COmpUiers
IO EW, CASES

= [Datar of Old T Gases) st ed ins COmpUuiens  sing
dedicated manpoewer:

> Datarnelates 10, dater of Liling, il descriphion oi:
PArties, law: provision Invoked, property: no:,
detail ot witnesses, stage of trial, mext date o
earing and advocate’s name eic:

> Data is updated on' daily basis without rail



Data Server Room




Data Vianagement

Benetits

> (@auseslistsycan be generdiediai the press ol e
Duiien

= Periodical statementst can e easily: generaied
= (@alise=diany: can’ e prepared ds per Set nonms
> Altematic marking oi: CAses, s, possible

> Age-wise / category-wise segregation. 0l CASes, is
possible



Data Management

Practical Aspect

> AULeMmANE MArking  of  CASEs) s, Lincienalin
Henrble Stpreme @oli: o indi

= Almost all e High @onnis and: seme" IDiStrick
(@01, are maintaining upiey daie’ data-banks; and
PIEPAnng auteomatic cause-1ists

> Party name-wise, case number-wisey® ACi=wise
searches are pessible on theserdata-banks



Docket-Management

Trechnique

> Eilestare given unigue 1D imiyens

= henniduerliDsimay: be printed; harEcoded or
embedded mran REND iag

> RIENID /- Bar=Coded Readers can' be installed at
SiTALESTIEC POINtS

> Active /. In-active REID: tags can be used (o
identity the files



ACTIVE RFID TAG
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Docket-Management

Benetits

> Viovemeni ol the filercanbereasilystiracked

> Recond= Keeper can immediately iracera e
Iying iR stonage i Or i ansal miral

> helt ol files can be prevenied

> Repedied labour off enterimg e file details inrall
decuments is net required

> REID tags are re-tiseable



Docket-Management

Practical Aspects

> Viedern IFibnaries: i CourisHanes already  using
BarE@oderacility: tor identilying e hooks

= [UniqueliDs arer generated ior all iiles nfsoiiware
developed by NI@EHor dilierent @ourts

> REND tags are the laiest concept which' are used
Dy shepping malls oy prevent thelt ol anticles



Digital Signatures

Trechnique

> FErdata o) be Senit: tiroughisinieries /5 e-mailsis
encrypieds by using: the  digiiall signaiire S cand
provided by ilie Service Piovider

> ihersaid datarishthens seni 1o ilie ieCever threughi
e-midily/Amternet in encrypied tormar

=Siier receiver decrypts the data Dy using the
Veritier soitwane provided' bystie  Senvice
Provider



@ 1

Bob hashes s meassage o Adloes,

— proaducing a hash wvalue
[=ender] HEE.'h |
=
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Digital Signatures

Benetits

> Ihe commiinicaion: cans become: 100%:; saierby,
Using digital signatires

> Rielease walrants, cam: be: sent: irom Eounts, to, Jails
WAL MINUEES, O thie PASSINE oI the Oraer:

= (@eriiiied copies’ can bermmediately issued by the
COpyInEg-brancii as seomn 4s, ther order is-digitally;
Signed

= Incidents, like neleaser oif Sher SinghsRanar (rom
Tihar Jail on the basisk oi iongedirelease wanianis
can be avoeided




Digital Signatures

Practical’ Aspects

> 1 Hig iN@our: o Delhi judgements: aresdigitally
Signedsside by sideswith physical signatines

> Digital signatires have beenrissued to) iew: Judges
i District Courts o IDelli on experimental Dasis

> Digital Signatures: will be available to; all’ the
Judges, in Delhi District €oLris soon

> Tihar Jail® oriicers are alse i’ the Process o
getiing digital signatures



Web-Sites

Trechnigue

> EVenyaIDistrict (@l can: have  its, owil
Wwebsiies siving iniormation ke, IoEauonm,
junisdiciion,  cause-lisisy judgments: dnd
racilities ior iigants el

> Wiebhsite can be hoested at the'servers oiNIE

> Data-bank: of  the @Court is tor be linked
through  high-speed’  lines  witi,  NI@
Headquanters

> Websiteis'tor be updated on daily: hasis
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Cause list

Cauzelists are scheduling of casesto be heard
by the courts on the following day.
Thelauselists of Supreme Court and 16 High
Courts are available on the Weab. An advocate
can generate histher own Causelist.

more...

Allahabad W

JUDIS

The Judgement Information System (JUDIS)
consists of complete text of all reported
judgements of Supreme Court of India from
19580 to till date. The Judgements of the High
Courts of Delhi, AP, J & K and Qrissa are also
available on free of charge basis on the web.
maore. ..

Supreme Court w

INDIACODE

All acts of Parliament from 1834 onwards, as
applicable today are available on the Web in
retrievable form.

more...

Court Websites

Supreme Court Rules', Photographs of ex & Sitting judges with
Bio-data, Calendar, ete. Delhi High Court: Consists of Histony,
Jurisdiction

ALLAHABAD w

Daily Orders

The daily arders of Supreme Court of India and Delhi High Court
are available on the web within 24 hours of their deliven in the
court.

more...

S0 v

COURTNIC

Frovides Supreme Court of India's case status information. It also
provides the text of the latest order of the court.
mare. ..




Web-Sites

Benetits

> [Uplordaermionmaion isTavailablerto; thie IawWyens
and iiTganis

> AVailability 01 CuLrent  cause=lists; erders, and
Judgements on intermer [ree ol oSt

> AanSPArency in e funchoning o Courts
> Eaith oirthe public in judiciary: is reinionced

> Online inquiries can be made



Web-Sites

Practical Aspects

> Stpreme @ourt and: moest o thes High (@O5:s
already ave e websites

> Eor IDisinici (@olis, ar beginning ias heenr already;
made in Dellhi www.delhicourts.nic.in

> Somie other Districts like Kanpur [Dehat, Bilaspur
and Etawal (UP.) have alse made some progress


http://www.delhicourts.nic.in/

Biometric Identification

Trechnigue

> Biometric Readers, are avainlable  in the' manket
wilich can bermstalled with €O Eempuiers

> Biometric  Protiles’ o ther accused)  Sureties,
witnesses and other Court users are to be
prepared and kepi i an online: Data-bhank

> A PErsen has, tor put s inger’ on the: Biometric
Reader o) identity: him and s, entire histonyscan
be retrieved



Select Scanner: Select Scanner:
|Upek [TCRL line) - | |Upek [TCRL line) - |

I Dane

Werif I

YVerification Result

= \i) Fimngerprints matched | The similarity score was: 1073741524

5] .4 I

Clear Al |

E =it




Biometric Identification

Benetits

> e aCCused; wiho) give! dilfereninamerat e e
Ol IS SHBSEqUEnt dinest cansbe easily identiined

= People wiho) stand stneiies (o nimber 0i dccused
Dy assuming ralse identiiies can be trapped

> Sioek: wilnesses wile) anel i the nabit o giving
evidence in number 01 CASES can' be pin-pointed

> INO wiiong PErsen can be releasedisiomiprisendie
10 confusion ol identity



Biometric Identification

Practical Aspects

= HivarsyaiShask already installed the necessqary
machiness 1o Biomeinc “identiiicaon. o
deeused  ands Policerpensennels eSCoriing thaen
Lo @oemmts

> Studies, are—being  conducied (o -adopt

Biometric ldentiiication technology: in IDisiict
(Eourts oi IDelhi



Personnel Management System

Trechnique

> AlliemAE contaci:  [esstaiiendance  makangs
MACHINES 8z ACCOMmPAanying somware s o heised
IO attendance o staii:

> Salany: preparation’ seitware is: tor be\ used: i
COnjUREHER WIth the'atiendance marking systen

> Data-bank ol the details of the staii: alengwiii
heilr present: pesting is, to; be. prepared
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Personnel Management System

Benetits

ZAlendency, ol the' stall torcomenlatie NS
clbed

= Wianning: letiens: “and [eporist dre \ genendied
auematically

> Salary: Dills & Salary: slips, are: automatically
prepared by COmpUiers

> Iiransiers/Postings can be made wiltlrease



Personnel Management System

Practical Aspects

> Fhes S @eninal™  GEovernmenis s &z - many s Siale
Goyemmmenisi have  alieadys implementeds e
Persennels Vianagemeni: Systenn 1o el St

> Viost of the Dig  privaie  organisations  ane
ellectvely-using this seutware

= District. Courts, have: also; realised the utility: of
the Personnell Sysiems and are taking sieps, o) puii
them in place



Financial Package Software

Trechnigue

> Avspeciallyadeveloped financialpackage soiiwane
lor @ors sy available with Ni@E

> ihe package takes, caner ol calculation o (Cors
iee; collection ol Hne; deposit: ol nent;, wWitness
EXPENSes;-certitied Copy: Chiarges and preparation
Oirtreasuny release Vouchers

> fhe software rins in conjunctionswiti the mai
application software of INIE



EUTITTEA LTI TR R AT LT,

o o EEAL R R L LR TR L L

d I 5

[
|
- !
1 i _ _m_ _ | _ : _.Iq
.“.____ FEREET (11
|r. ....._.u.._._"_ _ ! _."|. "“_ :_._
._r ._lh._—“_.____n“"___nn_""__ ._.: _____.1.
L
.—--r-r-—.:-—-— £ =
&
i § .
.-u...
143




Financial Package Software

Benetits

> @alcilaens o1 ther Courtieerands other Charses
ASDECOMIE VALY Easy.

> Riopen cash ieceipis, aner issied 1o the, Iiigantst /.
|AW/ErS

> Dues 1o online’  {ranspanency,  Chances, o
COrFUPHON ane iR

> Periodical financial statements, like bridget camnbe
generated easily



Financial Package Software

Practical Aspects

> InrDelhiftheinancial packagens, dlieady mrise

> Similar Hnance  packages —dre’  beings (sed
sticcessilly by PublicrSeciorBankstand IVINGES

= No» special” traming is) required (o rin" s
package

=l is compatibles with thes Government. 1easuy,
Soltware, so it can be' easily integrated wati i



E-Courts

Trechnigue

> Raper-less, @oliris

> AlidioEvistial presentation iaciliby;

> VildEOFCONLETENCIng HaCil ity

= [EaWy/Ers, can Dring thenr owil ILapiops

> Aliiomatic recording of: evidence

> Wlodeled onithe pattern oi Couri-2 1L eisUSA

> Existing files- Scan & OERE Sontware: (o) be
used



Overview of Integrated E-courts

E‘coum HOW ]T WORKS WITNESS PREPARATION moom COUNSEL view documents on LCD screen, and can use PC 1o

fully networked to courtroam navigade independent of courl dsplay Switch an bench alkws
SOUND recorded digtally and party networks. User (o change batween court view and pivate view of database

ard transmated to adamal
transcribers. Electronic
transcrpl i uploaded by
courthook via estraned,

LIMITED DOCUNENT
STORAGE available and
courtroom peinter
accessitie to Judge and

Assoriate,

-
ASSOCIATE cortrols | LCD SCREENS on bench
display divices wsrg a shiow Court view. Keyboand
1ouch-soreen ilesface, s and mouse contal PCs
A PC i= usad to display which ans lecated In

documents 1o the LCD
soeens in the courtoom.

equUipment rmom.

JUDGE has such as DVD piayer, video
ACCESS [0 own player, CD/Mape playes,
QoM e document camera, wideo-
b o conferencing, — al
display. camrolled fom & single
Lan annotate touch-screen interface
transcripé and
d b5
ey WITHESS viérws document
|_ on LCD screen, and can
USE COOdREsE mpusa o
colrtroom achieved via 2 point on deplay
engneer to monior FIREWALLS s . =
CCTV cameras In ot and |uiacial, parties’, Domino application senwers, courtroom PCs, video camera for
TBAT COUDCITL colrtrpam and extranet firewalls, network switches, audiovisual matnx commumicatian with
nECworks., switches, digital recoeding system, smat mikess. o Crote winesses.
OF AN




E-Courts

Benetits
> Recornd of (@orirt can be stoned on fiew: IDVIDS

= Immediaierrenrieval ol iecord isfpossible

= Physical Saniers dre hroken

> Acclirate record ol evidence takes, place

= Vistal animations &z presentation ol Arguments

> [mternet Aids are available for citations: &
iesearch

> Real time monitoring of cases, is, pessible

> Congenial and comioniable” afmosphere INCreases
efficiency



E-Courts
Practical Aspects

> Alneady existin USA, Eunepe &« Atlisinalia
> Stillfaifconcepiualistagein ndia
> 116 be' modeled on thepattem eif@olint 21 o USA

> Iraiming o1 Judges isf nequined o \use uiis
(echnelogy

> JdiFBrotessionals; Judges, Anchitects Eo-ondination
> IDedicated Staii 1oy De trained

> E-Filing of @ases (o) be introduced simiultaneousiy,



E-Filing of Cases

Trechnique

> Simulaneous Hing ol Soi &z EHard™ @opiesh ol
Pleadings

= iling can berdone on Intermeron on: thes Faciliiation
(@enireron @IDs or Eloppies

> Dedicated-Server oy be provided ior E-Eiling

> @ombination oif E-Pleadings, Computer order-
shieets; evidence and Judgements = Digiiized Recornd

> E-Summons + E-Plaint = Compleier Sumimons
> Technology available for E-Service of SUmmons



E-Filing of Cases




E-Filing of Cases

Benetits

> Digitization oi" Records

> Eull utilisation off E-Coliits, is Possible

> [mmediate service ot E-Summens

> @onvenience o wlimng hrom Home/©;

fice

> (Cost ol maintaining paper tiles saved

> No chances of misplacing oi-iles
> Trials will be'expediied



E-Filing of Cases

Practical Aspect

> Wilde=spread tse allfeverus, & Elrope
> Supreme @ourt BE-Eiling Viedule s ready

= District Court EEEilingssVieaule swallsbhe
ready: by theryean=end

> Higli~Court  Rules: tor be amended
ACCondingly,

> Staif, Judges and ILawyers; to; berirained
> [Lawyers torbe given-licenses o) iile E-Eases



IVRS & SMS FACILITY

Trechnique

> Uniduercombination e iniormmiaion: Fechnelogsy &
Communicanon Technoelogy

= DataciBanks o De miegrated s with - Viebile Phene
SEnvice Proyider s, Systen

> Miinmie o Minute updation ol Proxy: Senver

> Plogress & Statlls, ol pending cases (o be available
Ol Voice enduiny: via [VRS

> Automatic SIVIS' response system (o) giver details ot
cases on the basis of case [1D



Application
Seryer

i

Customized Database
Feport




IVRS & SMS FACILITY

Benetits

> Peoplerwiliioui dCCEss 0! COmPULEnS, Gan alse) end(iire
ADEUIFHIEIF CASES

~ Imimedidie response to) ther enguimes: 245 X 7- X85615

» Even illiterates) can come to, know: the: [ate’ of thelr:
cases

> Accurate intormation will beravailable
> 1 will bring iransparency: (o the judicidl systen

> No need tor come (0, Court Complex o) make
enquiries



IVRS & SMS FACILITY

Practical Aspects

= [VRISTisralready operationalNnsSupreme (O

= SIVIST Tacilitysis ™ Being  testedSin IDelhis IDIStrich
(EEUrLS

> SOINE SenVice Provadenst arer siiowing keen inierest:
i thissvalte-added service

> Viimute=to Minute €ause [List on Mobile' Phione is
at the designing stage

> Europe and US' are lagging behind in this ield



Touch Screen Enquiry Kiosks

Trechnigue

> llechinelegy: similan ter SankeAdVIS

= Aproexy/ IDatabanks Senvern is 10 e dedicaied

> Broadband eor' Satelliter @omminication. is, to; be
uised to connect Kiosk toy IDatabhank

> Kiesks in Facilitation Centres in

C ot

Eemplexes and remote blocks/villages

> Tie-ups are possible with Banks:|

HavingsAdEVIS






Touch Screen Enquiry Kiosks

Benetits

> DECOnZEsiion o1 (€S

= Eess requinement o staismacilitation
CENers

> Kiosks! can be' puit up in' difierent locations
S50, people willsget information near to) their
emes

> Litigants will save cost and tine



Touch Screen Enquiry Kiosks

Practical Aspects

= VillagerResonce (Centens, dner COmmg [p) i
villagess i IDistict Sultanpurs &z Railrell
(CLR)

> Budget for E=Kiesks has, been provided: in
clirrent year in IDelhi IDisinict Courts

> Banks and other companies are already,
Providing  vanious, —Services: dpant  [rom
banking by tising, toueh sereen Kiosks



Store lVianagement

Trechnigue

ZESOLWATEOT ANAZ eI enirOINEOLIIT SHOLES S
availapleswith NIE

= Initmallysalls e Siemss plrchased and
mamtained ' 'stock aie' to; be entered\in' the
spitware

> All the itemsf have: o) be assigned dilierent
codes s that in futtre; their names; arer not
o) De typed again



9 Platinum Retail 14.0 R1 = 8] x

INVENTORY PURCHASING RF CUSTOMER MAMAGER DATA WAREHOUSE UTILITY EXIT

Store’s Setup Information
| ! .
L. Sale ; | Options I

™ Ask Sales Clerk Number Before Sale

[T Ask Sales Clerk and Password

™ Ask Password for Cash Withdrawals

™ Ask House Charge Account Before Sales
[ Floating Cashier?

[ Strip Headers & Footers From UPC codes
[~ Strip Starting Characters From Barcode?
™ Prompt for Price

™ Prompt for Quantity

v Allow Zero Sales kem

v Print Heading for Statements

v Flexible Store Coupons?

Features |

Enter Messane To Be Printed On The Invoice

Reports l Ports .I

Passworids Fulti-Store

v Add Customer Information

v Edit Customer

[ Use Security Card for Sales Clerk & Customer
v Bypass the Check Limit

[ Use Check Validation

v Use Decimal Point at Total

v Print After Sale

[~ Ask Special Order Picked Up Date

[ Use Auto Cutter Control (Receipt Only)

v Use House Charge as Method of Payment
[ Use Foreign Exchange

[ Use RS232 scanner for Sale

v Use RS232 scanner Tor Invoice

" Before
v ffter

0 Up At The End of Sale, Taxes Is Needed To Be
" Dowmn Rounded Up or Down?

Post Before or After Printing On The Enﬁ of Sale?

Thank you for shopping at our store.

Please come back again.

=

4|

Save

Cancel

Serial Humber 123456789
Station Number 0

WVariable [c: \mtivplatmums\varisble dbfiIRecord 14

Record Unlockad L NUM



Store Vianagement

Benetits

> AllFtherstore items are Aceounted for

> Pilierage ol sionentems  can De curianed

e sentware auiomancallys indicaies, the
levellat wihilch order Lo purchasing new: store
ILETS; ISTi0 be placed

> Distribution as per set parameters in. different
Eourt Complexes and niplenishient o1 Stoek:
can take place easily,



Store Vianagement

Practical Aspects

> Siones Vianagement: Soltware s heing HSed i
many: High @oeuris: as, well: as IDistrici (COnis) i

De)

=i

Il

iass streamiined’ e steres  department and

Eniilie’ process has, been attomaied

> Similar soitwares: ane: being used by other Govi.
Organizations and private Companies



Dictation Capturing System

Trechnigue

> VArelsiopiiens; are availableim the manket::
a. Dragoen Natural Speaking Soitwane
b. “IDictaphones

c. Dictation Soltwanes eonP@E/ ILapiops



Voice to Print Options
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Dictation Capturing System

Benetits

> Saves e o the Judges

> IDiCHALIoN Can’ he  given. in. spane: imes even A

heme

= Dependency pon' stenograpliens is reduced

> ihes whole process: of Judgement Writing is

exped

ited

> Dicta

DIeNES can be used evenwililetraveling



Dictation Capturing System

Practical Aspects

> [Dragoen’ Natiral:  Speaking: soitwane iS5 now,
avdilableswiatis Indian Accent Bl it takes e io
i i 10 FECOEMISe! VoI Volce

= Dictaphones; aner exiensively  used-in VINE@st and
dbroad’ Dy, managers  dand  prouessionails: ke
@OELOLS, lawyers and chaniered acecountants eie.

> [Cimited use o these technidgues «hids, already
began in Judiciary



Digitisation of Record Rooms

Trechnique

> Jlechnelogy: Lor [ast sCAnning Ol (EUrt HIEsHs
available

> Aliter seanmimng the Glesis S @ERT (@Optical
(Ehardacien Recognition) seontware 1S T

> PIoper mdexing of the documents is, done and
the files are saved i onigindl scanned [ermai
astwell as in Wornd Eermat with index
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Digitisation of Record Rooms

Benetits

> Onernermalstypeds pagerisrequals tor 10 KB, andsaitern
COMPressien with WAL Zip! it 1S equalito) 2 Ki5

> One ElashrDrive ol 2561 VI3 Capaciity: can stone: 126/ I5ac
PAGZES I WAL Zip) COmpLessed Lormeds

> @ne EIDrRom of 700! WIS can sione 5.5 [Lac pages
> One Hard Disk o140/ G can sione 2! Crore pages.
> Iiie savings! in maintaining record rooms willibe htge

> IData can be retrieved very: fast



Digitisation of Record Rooms

Practical’ Aspects

> RECONE TOOMS 0l STUPrEmeENE@ot and mAny,
HighN@oliris are being digitized

= Pilol project 1o, digitize thes IDIStrict (EOULLS
record reem in IDelhiis i final stages

> (GETHAin chiangess in the riles: ane required o
CAnry. Ol record roem digitiization

> E-filing will " certainly helpins creating
digital record 1oems



E-mail Communication System

Trechnique

> Dedicated e=mainl sernvers are to; bel installed imrall
Courtsiin India

= Al the @onnis: are o) be puison: a VPN (Variial
Private Network) with Broad™ Band /\Satelliie
@Ehannels

> e Judges and @ourt officials are torbe given E-
mail TIDs, Digital Signatures, and training

> Appropriate @ourt Specitic Exmail Soitware is o
be developed



Irish Spam Filter Network ‘

Quarantined email

INTERNET

e
<)

=N

Content scanning process:
- Virus checking
- Content scanning for spam

Client Network

Clean email sent
. on to real
destination

SHBLHDE

Destination
. email
server
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E-mail Communication System

Benetits

A nterE@onkt & Intra=C oLk Communication
willtbhecome fast and secure

> (@051 01 PAPET, Printing andsdistributing the
muail/ lettersiwill bersaved

> (@rders from the' supenior @ounts will" réach
mstantly: 1o the suberdinate €ourts ensumng
Immediate implementation



E-mail Communication System

Praciical Aspects

= udgestin el IDisinci @ots, ares e
providedswithindividual e=mai s iDsEarid
Digital Signatures

> @1 (nial-basis neleaser Orders: dner e Seri
te) Tihar Jail® through seclred e-mail i
dddition to conventional paper based Grders.

> Part™. communication  between  different
Court Complexes’ in Delhi issBEmg dene
through'e=mail




Wi-fi Networking

Trechnigue

> @onyvennondals S systenm Ol CONNEeCHng  VAliens
compltens: threugh ICANS (ICocall Arear INEtworksd)
as mhereniwWeakiesses

= WiEL enabled networks can bernstalled i a @01
Complexs—on Sepdarate  irequency then nommal
wileless networks;like; mobile phones

> Any computer wiih required logimsand:passwond
can connech torue Wi-ii network



WiFi
CPE

|
=

SME / SOHO

I F=F-1&



Wi-fi Networking

Benetits

> WIS EWORKING 1S COST: EeCimverin the Grig i

= (@hange o1 | 0CAtIoN Of COmPUIETSH ITOm ONE HOOI
[0} OLher  dees  Nok  reduiresinesh Maying o
Communicaion cables

> [t istmuch secure and tast than normal network

> (@omputers cdan shane Common printerssand other
peripherals, with Wi-ii netwonk



Wi-fi Networking

Practical Aspects

> WiElisnetworks: are’ alreadys providing imiernes
Services dir Alperis and oiher placesiin nadia

> Viany: companies; have alredady: imnstalleds Wi=ii
NEetworks in their orices

> ALSildy: 1S being conducied i Dellii IDistrict
(EOLrES 1or providing Wi-ii networking



THANK YOU

Presented by:

TALWANT SINGH
Addl District & Sessions Judge
Delhi
talwant@yahoo.com
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